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arewr/ ORDER

PER BENCH.

These are ten appeals filed by the assessee against the orders of
|d. CIT(A)-III, Jaipur all dated 10.07.2019, 11.07.2019, 17.07.2019 for
Assessment Years 2012-13 to 2016-17 respectively.




2 ITA No. 1133 to 1137/JP/2019 &
ITA No. 1144 to 1148JP2019
Oriental Bank of Commerce vs. DCIT & Ors.

2. The Id A/R has stated at the Bar that the assessee has filed a
petition under “Vivad Se Vishwas Scheme-2020" to settle the aforesaid
matter and the said petition has recently been accepted and Form 3 as
been issued by the competent authority. It was accordingly requested

that the assessee may be allowed to withdraw the present appeals.

3. The Id. DR is heard who did not raise any specific objection in

accepting the said prayer of withdrawal of appeals by the assessee.

4, In view of above, the prayer of the assessee is accepted and the

appeals are dismissed as withdrawn by the assessee.

Order pronounced in the open Court on 08/02/2021.

Sd/- Sd/-
( &Y TS ) (faspe g g1<q)
(Sandeep Gosain) (Vikram Singh Yadav)
=% |ew / Judicial Member oaT e / Accountant Member
STIgR / Jaipur
=i / Dated:- 08/02/2021.

*Santosh
e @1 ufafafy spifa / Copy of the order forwarded to:
1. ardremeff / The Appellant- Oriental Bank of Commerce, Jaipur.

2. gyxiefi / The Respondent- DCIT, TDS, Jaipur.
JCIT, TDS, Jaipur.
3. AN 3/ CIT
4 IR agad / CIT(A)
5. fawmfia gfafafer, smaeR srdieliy srfdrevor, Stagr /DR, ITAT, Jaipur.
6. e wigdd / Guard File {ITA No. 1133 to 1137/JP/2019 & ITA No.

1144 to 1148/JP/2019 }
JARTER / By order,

HEId UoiraR / Asst. Registrar




